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considering tiie case of h a vi^  retired 
judicial officers also to look into these 
things. No specific qualifications have 
been prescribed.

^iri M onilui: May I know on
what basis the remuneration to these 
inspectors is fixed by Government ?

Shri M. C. Sludi: According to the 
work involved.

S3iri M oraiioi: What is the maxi
mum amount of remuneration fixed 
for any single inspector"?

Shri M. C. Shah: Sometimes, it is
Rs. 6,000; sometimes, it is Rs. 500; 
sometimes, it is Rs. 75 per day for 
principal, and Rs. 13 for qualified 
assistants. The maximum is alk) pres
cribed. I have got with me a list 
showing the remuneration paid to the
16 inspectors. But it is a big list.

Shri Bliagwat Jha A n d : May 1
know the recommendation in the inte
rim report submitted the inspe^or 
against one company which has just 

mentioned? .

Shri Mw C  SluA : I am afraid I 
cannot divulge it in public interest as 
long as the whole thing is not over.

Shri Ra Ida D a i: May I know
the names of the companies against 
ijv^om reports have been made?

Sri M. C. Sltth: I cannot disclose 
A e  names of the companies, because 
that will have very wide repercussions 
so far as those companies are con
cerned.

Shri Moiariu: May I know whe
ther Government propose to constitute 
a  panel out of which only the inspec
tors can be appointed?

Shri M. C. Shah: We have not con
sidered that aspect so far, but we shall 
now consider it. as the suggestion has 
come from the hon. Member.

H e LICX)PTERS

Shri R. K. Gupta: Will the 
I^^nister of Defence be pleased to

(a) the number c i  helicopters pur
chased during the current y ea r;

(b) the price of each type of heli
copter purchased; and

(c) the total expenditure incurred?

The Minister of Defence Ofganita^ 
tion (Shri Tyagi): (a) Nil.

(b) and (c). Do not arise.

Shri G. S. Singh: May I  know
whether the reply to part (a) of the 
question is ‘Nil’ because the Minister 
has not been able to make up his 
mind as to the type of helicopter, or 
because he does not want to buy any 
helicopter at all ?

Shri Tyagi: 1 am affaid that does 
not arise out of this question. The 
hon. Member had enquired whether 
we had purchased any helicopters last 
year. I said. none.

Shri G. S. Singh: That does arise 
out of this. Why not? Why was no 
helicopter purchased ?

Shri T yagl: It is not our custom 
to buy helicopters every year. There
fore. I said, no.
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Mr. SpealKor: 1 shall not allow that 
question. The question as to what 
their object is, and where they are 
used, does not arise out of this.

Shri Joaciiim A lv a : Is there a se
rious attempt to manufacture helicop
ters at the Hindustan Aiitrafts? 
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